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Deciaratign of Assets and Liabilities

o s ;

service and presently working as @ﬁ@’;ﬂﬁéﬁphdﬂﬂ%

Year28.29. m.202%
I,ﬁ/xuﬁf\f—h/ﬂxmv‘?, sen/daughter/wife of 1%~Sme.ﬂd’ﬂqzﬂ

years, belonging to ./[Schss Midlen.Sebba...

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A

Details of movable assets

(Assets in joint name indicating the extent of joint ownership will also have to be

1}@( given)
e
Sr. Description Self Spouse Dependan | Dependant- | Dependan
No. Name(S) t-1 2 t-3
1 35 Name Name Etc. Name
%/{; (i) | Cash fooo - Iugbeds | Dipanjordl Retiek
j,f;‘ fpmiming b Kuemenr | peapren
g n I Banks, Financial £8 T P )
1D D/ Institutions And | © : snkeof | NIL | NEL
\ " Non-Banking Liher Vidheu | 1,40,
h W Financial (Fermded Podne,
Companies
(iii) | Bonds, .
Debentures and
Shares in fe Nz . WNEL | NTL
companies
(iv) | Other financial
institutions,
NSS, Postal DEIL PEL | Ney | NEL
Savings, LIC
Policies, etc
(v) | Motor Vehicles Y7, ‘a,;
(details of N L Plgen. MEL | PEEE
make, etc.) [$®.¢ct
(vi) | Jewellery (give 20 grim 758
] b R
details of piey, Yo/ ~IL | Nz
weight and 9 5% 2iten
value) s ..r,g T O ynv
i Silyen.
(vii) | Other assets,
such as values NIl NI L NTL MNI)
of claims / ' e
interests -
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.
" * Dependant here means a person substantially dependent on the income of the

employee, ——'W m
|2-2-2 f



Details of Immovable assets

[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated]

Sr.
No.

Description

Dependan
t-1
Name

Spouse
Name(S)

Dependan
t-2
Name

Dependant-
3
Etc. Name

(1)

Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

NIL

MY NIz

NI

(if)

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

NI

s ek
Cchel 0"
FPhedeooy'
She

ML

MTL

(iii)

Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

ML

MHFL | MIL

NIL

(iv)

Houses / Apartments,
etc.

- Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

NEL

NTe | yry

NI

(v)

Others (such as
interest in property)

MNrer

NEZLE | Mre

Nrl

(2)

institutions and government dues:-

I give herein below the details of my liabilities / over dues to public financial

[Note : Please give separate details for each item)

Amount outstanding as

Sr. Description Name & address of Bank /
No. Financial Institutions(s) / O ioiivasv avwansnssssian
Department (s)

(a) (i) Loans from Banks ST Ll Vodl&n //, e00 06 )~
(ii) Loans from financial '
institutions
(iif) Government Dues:

(a) dues to departments 74
dealing with government NIA— ' MNEL
accommodation ;
(b) dues to departments
dealing with supply of AT L NI/l
water
(c) dues to departments
dealing with supply of MNITL NIT)
electricity

v ,,—‘;y/v_
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1

(d) dues to departments
dealing with telephones Nz /Vr¢
(e) dues to departments
dealing with government
transport (including N NZ¢
aircraft and helicopters)
(f) Other dues, if any

NI N L
(b) (1) Income Tax including '
surcharge [Also indicate NIL
the assessment year upto L
which Income Tax Return DITPK 3520 6n.

filed. Give also Permanent
Account Number (PAN)]
(ii). Wealth Tax [Also

indicate the assessment

year upto which Wealth /‘!,EL NIL
Tax return filed.]

(iii) Sales Tax [Only in

case of proprietary N FE A y,

business]
(iv) Property Tax

C.  Personal Detail

GPF/GPF/PRAN No.  :- Hol#8IUEPTY
Gender et e (M/F)
Date of Birth - ;

ate of Bi o |z ol Jla |9 2 (DD/MM/YYYY)
Class/G =

s/Group . (A/B/C)

Cad - \ a

adre , SBakpnn Ntidlen  Mteis Lol J

(Full Name e.g. B.A.S.-Bihar Administrative Service,

B.S.S.- Bihar Secretariat Service etc.)

Home District -

Loy Clow Penn
I hereby declare that the above details are true to the best of my
knowledge and belief.

EITRIBEUTE v oot tusavennins ) s n inissinssnn ety
Name of Employes: 8}’ ol I wma ks
Place:...fz»../'.&.’f’.’.% ........ Designation:... 44 c.e... 0 A endan ...
. Date:./_;z,{,t,’,_l_f%,f_,, Department:. ’Awl/h.:’@\"g“-v.;é!'fale—*\”\
273
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